IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

21.01.2026

Court]amount
Fee
10

.JApplicant

1 gg;?iD sEna |4460/2026(21.01.2026  |CMP/1898/2025 c
2 ?Sﬂiiv 4461/2026[21.01.2026 |CONTC/5457/2025 |10 c
3 |S MOHARANA |4462/2026(21.01.2026 |RSA/576/2025 10 | c |
4 |p.pas |4482/2026(21.01.2026 |CRLMC/3526/2024 |10 | c |
5 |M.R.ROUTRAY [4485/2026(21.01.2026 |CRLMC/191/2026 |10 | c
6 |a.Das 14488/2026[21.01.2026 |CRLREV/2/2026 0 | c
7 |A.MOHANTY |4489/2026(21.01.2026 |CMP/1825/2025 10 | c |
‘8 ;Xﬁgi;IKA ‘4495/2026‘21.01.2026 CRIMC/3372/2025 ’10 ‘ ‘c ‘
9 |S MOHARANA [4513/2026(21.01.2026 |WP(C)/41538/2023 |7 | U |
10 |S MOHARANA [4514/2026(21.01.2026 |CRLLP/71/2013 110 | U |
11 |G R PATRA [4515/2026(21.01.2026 |WA/198/2018 110 | U |
12 |S MOHARANA [4516/2026(21.01.2026 |WA/3018/2024 110 | U |
13 |S MOHARANA [4517/2026|21.01.2026 |[WA/3042/2024 110 | U |
14 |S MOHARANA [4518/2026|21.01.2026 |WA/3045/2024 110 | U |
15 |S MOHARANA [4519/2026(21.01.2026 |WA/3043/2024 110 | U |
16 |K N SAHOO [4520/2026(21.01.2026 |WP(C)/1132/2026 |10 | U |
17 |K N SAHOO [4521/2026(21.01.2026 |WP(C)/1133/2026 |10 | U |
18 |K N SAHOO [4522/2026(21.01.2026 |WP(C)/35674/2025 |10 | U |
19 |s DASH 14524/202621.01.2026  |ABLAPL/405/2026 |10 | U |
‘20 ggi;??Tgpc ‘4533/2026‘21.01.2026 WP (C) /28700/2025 ‘10 ‘ ‘c ‘
21 |B P SAMAL [4545/2026(21.01.2026 |WP(C)/36172/2025 |10 | c |
22 |B BEHERA  |4552/2026(21.01.2026 |WP(C)/642/2026 |10 | c |
23 |J C BARAL [4560/2026(21.01.2026 |WP(C)/669/2026 |10 | c |
24 |L SAHOO 14561/2026/21.01.2026 |TRP(C)/1/2026 0| c |
25 |B B MALLICK |4562/2026|21.01.2026 |TRP(C)/464/2025 (10 | c |
26 |A K MOHANTY [4563/2026|21.01.2026 |FAO/135/2020 0| c |

USHARANI | ' ‘ ‘
27 |PATI, S 4565/2026(21.01.2026 |CRLREV/517/2023 |10 C

MISHRA
28 |H K MOHANTA [4566/2026(21.01.2026 |WP(C)/10338/2015 |10 | c |




29 |s MOAHARANA |4567/2026|21.01.2026 |RSA/395/2025 0 | c |
30 |D NAYAK 14568/2026(21.01.2026 |RSA/441/2006 o | c |
31 B K PATI  |4569/2026|21.01.2026 |RVWPET/43/2025 |10 | c |
32 | pas |4576/2026(21.01.2026 |[MACA/1312/2015 |10 | c |
33 |A K ROUL  [4577/2026(21.01.2026 |WP(C)/37849/2025 |10 | c |
34 |H B JENA  [4578/2026(21.01.2026 |WP(C)/29819/2025 |10 | c |
35 |B MAHALI  [4579/2026|21.01.2026 |[MACA/1312/2015 |10 | c |
36 |S BISWAL  [4580/2026(21.01.2026 |WP(C)/32707/2025 |10 | c |
37 |C R NAYAK |4583/2026(21.01.2026 |WP(C)/7673/2023 |10 | c |
‘38 e ‘4587/2026‘21.01.2026 WP (C) /19734/2023 ’10 ‘ ‘c ‘
39 |P K MISHRA |4594/2026|21.01.2026 [WP(C)/1806/2026 |10 | c |
40 |K C SWAIN [4596/2026(21.01.2026 |WP(C)/2161/2026 |10 | c |
41 |B K SWAIN [4598/2026|21.01.2026 |CONTC/6138/2025 |10 | c |
42 |B K SWAIN |4600/2026|21.01.2026 |CONTC/6145/2025 |10 | c
43 |B K SWAIN |4602/2026|21.01.2026 |CONTC/6137/2025 |10 | c |
44 |A MOHANTY |4608/2026(21.01.2026 |WP(C)/1052/2026 |10 | c |
45 |SK SAHOO  [4609/2026(21.01.2026 |ABLAPL/3622/2025 |10 | c |
46 |H.S.PAIKRAY [4615/2026|21.01.2026 |CMP/82/2024 0 | c |
47 |M R ROUTRAY [4617/2026(21.01.2026 |WP(C)/766/2026 |10 | c |
48 |B.ROUT 14618/2026 21.01.2026 |CRLMP/4/2026 0 | c |
‘49 EiéiiP U ‘4619/2026‘21.01.2026 WP (C) /767/2026 ‘10 ‘ ‘c ‘
50 |M R ROUTRAY [4620/2026(21.01.2026 |WP(C)/18846/2025 |10 | c |
51 |S R BARIK |4621/2026(21.01.2026 |WP(C)/175/2026 |10 | c |
52 |BK SINGH  [4623/2026(21.01.2026 |WP(C)/36730/2025 |10 | c |
53 |R SINGH 14625/202621.01.2026 |WP(C)/1544/2026 |10 | c |
54 |NC SINHA  [4628/2026(21.01.2026 |WP(C)/91/2026 0 | c |
55 |P K MOHANTY [4631/2026(21.01.2026 |WP(C)/22131/2025 |10 | c
‘56 ;gﬁiiTNAYAK 4641/2026‘21.01.2026 ABLAPL/346/2026 ‘10 ‘ ‘c ‘
57 |AK NAYAK  |4645/2026(21.01.2026 |ABLAPL/340/2026 |10 | c
58 |J KAMILA  [4651/2026(21.01.2026 |ABLAPL/341/2026 |10 | c |
59 |N SAHOO 14656/2026/21.01.2026 |CRLA/129/2005 0 | o
60 |A MOHANTY |4657/2026(21.01.2026 |CMP/72/2021 0 | o
61 |B SAHOO 14658/2026 |21.01.2026 |WP(C)/24192/2023 |10 | o
62 |B SAHOO 14659/2026|21.01.2026 |WP(C)/4690/2023 |10 | o
63 |K K BHUYAN |4660/2026(21.01.2026 |FA/249/1991 0 | o
64 |J K PRUSTY |4661/2026(21.01.2026 |LAA/29/2017 0 | CE
65 |R K SAHU  |4663/2026(21.01.2026 |WP(C)/30020/2023 |7 | o
66 |M NAYAK 14665/2026|21.01.2026 |WP(C)/4690/2023 |10 | o
67 |G B PANDA |4666/2026(21.01.2026 |[WP(C)/30186/2025 |10 | c
68 M NAYAK 14667/202621.01.2026  |[WP(C)/24192/2023 |10 | U
69 |A P SAHO  [4668/2026|21.01.2026 |WP(C)/30186/2025 |10 | c |




70 M R DAS 14670/2026 21.01.2026 |[RPFAM/293/2017 |10 | o
71 M R DAS 14671/2026[21.01.2026 |[RPFAM/260/2017 |10 | o
72 [N R PANDA [4672/2026(21.01.2026 |WP(C)/11203/2019 |10 | R
‘73 o ATy ‘4674/2026‘21.01.2026 WP (C) /2102/2002 ‘10 ‘ U ‘
74 |G SUNDARA [4675/2026(21.01.2026 |WP(C)/969/2026 |10 | c |
75 |H K BHOL  |4676/2026|21.01.2026 |FA/188/1973 |7 | v
76 |M NANADY  [4677/2026(21.01.2026 |WP(C)/1050/2026 |10 | c |
77 |H K BHOL  |4678/2026|21.01.2026 |FA/188/1973 |7 | R
78 |C SAMAL 14679/2026/21.01.2026 |WP(C)/1631/2026 |10 | c |
79 |J PARIDA  [4681/2026(21.01.2026 |WP(C)/10744/2012 |10 | R
80 |K C PANDA |4682/2026(21.01.2026 |CRLMC/33/2026 o | oo
81 |P K MISHRA [4683/2026(21.01.2026 |TRP(C)/279/2024 (10 | S
82 |K K NATH  [4684/2026|21.01.2026 |ABLAPL/421/2026 |10 | SR
83 |B SRHOO 14686/202621.01.2026 |CRLMC/4849/2025 |10 | SR
84 |R K MALLICK |4687/2026|21.01.2026 |CRLMC/64/2026 0 | SR
85 |R K MALLICK |4688/2026|21.01.2026 |ABLAPL/374/2026 |10 | SR
86 |R K MALLICK|4690/2026|21.01.2026 |CRLMC/5005/2025 (10 | SR
87 |D J MISHRA [4691/2026(21.01.2026 |WP(C)/2233/2026 |10 | SR
88 |R SAHOO 14692/2026(21.01.2026  |CRLMP/9/2026 0 | SR
89 |P K PAL 14694/2026(21.01.2026 |WA/510/2025 0 | SR
90 |S K SWAIN |4695/2026|21.01.2026 |CMP/62/2026 0 | o
91 |S K SWAIN |4697/2026(21.01.2026 |WP(C)/37219/2025 |10 | CE
92 |S K SWAIN [4698/2026(21.01.2026 |CONTC/1006/2025 (10 | CE
93 |M PANDA 14699/2026(21.01.2026 |ABLAPL/11847/2025[10 | o
94 |P K SWAIN [4702/2026(21.01.2026 |WP(C)/1283/2026 |10 | CE
95 |B RATH 14703/2026 [21.01.2026 |WP(C)/37062/2025 |10 | CE
96 |s s BISWAL [4709/2026(21.01.2026 |CMP/34/2026 0 | CE
97 |s s BISWAL |4710/2026(21.01.2026 |CMP/66/2026 10 | o
98 |S S BISWAL [4711/2026|21.01.2026 |CMP/61/2026 0 | CE
99 |S s BISWAL [4712/2026|21.01.2026 |CMP/47/2026 0 | CE
100 |[s 5 BISWAL |4713/2026(21.01.2026 |CMP/46/2026 0 | .
101 |S S BISWAL [4714/2026|21.01.2026 |CMP/43/2026 0| o
102 |[s S BISWAL |4715/2026|21.01.2026 |CMP/40/2026 0 | R
103 |S S BISWAL [4716/2026|21.01.2026 |CMP/35/2026 0| v
104 |[S S BISWAL [4717/2026|21.01.2026 |CMP/36/2026 0 | R
105 |S S BISWAL [4718/2026|21.01.2026 |CMP/39/2026 0| v
106 |S K RATH  [4719/2026(21.01.2026 |CONTC/5242/2025 |10 | v
1107 |D SAMAL 14720/2026 21.01.2026 |CRLREV/735/2025 |10 | R
108 |S PATTANAIK |4721/2026(21.01.2026 |ABLAPL/13807/202510 | o
109 [N C SINHA [4722/2026(21.01.2026 |WP(C)/28953/2025 |10 | R
1110 [B K DAS 14723/202621.01.2026 |CMP/64/2026 0 | o
111 N R PANDA [4724/2026|21.01.2026 |[WA/3253/2024 0 | o
112 R K PATRA  |4726/2026|21.01.2026 |WP(C)/35626/2022 |10 | c |




113 R K PATRA  |4727/2026|21.01.2026 |WP(C)/35626/2022 |10 | c |
114 R K PATRA [4729/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
115 R K PATRA  |4730/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
116 R K PATRA [4731/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
117 |R K PATRA [4732/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
118 R K PATRA  |4733/2026|21.01.2026 |WP(C)/35626/2022 |10 | c |
119 R K PATRA |4734/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
120 R K PATRA [4735/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
121 R K PATRA |4736/2026|21.01.2026 |WP(C)/35626/2022 |10 | c |
122 R K PATRA |4737/2026|21.01.2026 |WP(C)/35626/2022 |10 | c |
123 R K PATRA  |4738/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
124 R K PATRA  |4739/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
125 R K PATRA  |4740/2026|21.01.2026 |WP(C)/35626/2022 |10 | c |
126 R K PATRA |4741/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
127 R K PATRA |4742/2026(21.01.2026 |WP(C)/35626/2022 |10 | c
128 R K PATRA |4743/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
129 R K PATRA |4744/2026(21.01.2026 |WP(C)/35626/2022 |10 | c
130 R K PATRA |4745/2026(21.01.2026 WP (C)/35626/2022 |10 | c
131 R K PATRA [4746/2026(21.01.2026 |WP(C)/35626/2022 |10 | c
132 R K PATRA  [4747/2026(21.01.2026 |WP(C)/35626/2022 |10 | c
133 |[S.C.DASH  [4748/2026(21.01.2026 |WP(C)/37456/2025 |10 | c
134 R K PATRA [4749/2026(21.01.2026 |WP(C)/35626/2022 |10 | c
135 R K PATRA [4750/2026(21.01.2026 |WP(C)/35626/2022 |10 | c |
136 |[S.C.DASH  [4751/2026(21.01.2026 |WP(C)/158/2026 |10 | c
137 R K PATRA  [4752/2026(21.01.2026 |WP(C)/35626/2022 |10 | c
138 |[S.BARDHAN [4753/2026(21.01.2026 |RSA/389/2003 0 | c
139 R K PATRA [4754/2026|21.01.2026 [WP(C)/35626/2022 |10 | c |
140 [P K JENA  |4755/2026(21.01.2026 |WA/2468/2024 0 | c |
141 |6 D MALLICK |4756/2026(21.01.2026 |WA/2468/2024 0 | c |
142 |A KHAN 14757/2026 21.01.2026 |RPFAM/260/2017 |10 | c |
143 |A KHAN 14758/2026 21.01.2026 |RPFAM/293/2017 |10 | c |
‘144 oA DAS‘4760/2026‘21.01.2026 ABLAPL/433/2026 ’7 ‘ U ‘
145 |S N GAYA  [4761/2026|21.01.2026 |ABLAPL/363/2026 |10 | R
146 |T K NAYAK |4762/2026|21.01.2026 |WP(C)/20859/2011 |10 | o
147 |H K MALLICK|4763/2026(21.01.2026 |WP(C)/8773/2012 |10 | v
148 [B P MOHANTY [4764/2026(21.01.2026 |WP(C)/10664/2013 |10 | R
149 |R.K.SARANGI [4765/2026(21.01.2026 |WPCRL/161/2025 |10 | c |
150 R K BARIK |4766/2026|21.01.2026 |MATA/107/2023 0 | R
151 R K BEHERA |4767/2026(21.01.2026 |WP(C)/16260/2023 |10 | o
152 R K BEHERA |4768/2026(21.01.2026 |WP(C)/16254/2023 |10 | R
153 |R K BEHERA [4769/2026(21.01.2026 |[WP(C)/15137/2023 |10 | o
154 |A K MISHRA [4770/2026(21.01.2026 |WP(C)/2259/2015 (10 | o
1155 K RATH 14771/2026 21.01.2026 |WP(C)/38130/2021 |10 | o




156 R K BEHERA |4772/2026(21.01.2026 |WP(C)/7434/2023 (|10 | R
157 |H K BHOL  [4773/2026/21.01.2026 |[WP(C)/11589/2023 |10 | v
158 |D P SWAIN [4774/2026(21.01.2026 |WP(C)/17071/2025 |10 | R
159 M K NAYAK [4776/2026(21.01.2026 |WP(C)/1457/2026 |7 | R
160 |S PRADHAN [4777/2026(21.01.2026 |WP(C)/1465/2026 |10 | R
161 |T K NAYAK [4778/2026(21.01.2026 |WP(C)/4746/2025 |10 | v
1162 |S DAS 14779/2026 21.01.2026 |WP(C)/2297/2026 |10 | v
1163 |s DAS 14780/2026 [21.01.2026 |WP(C)/2295/2026 |10 | u |
1164 |S SAHOO 14781/2026|21.01.2026 |ABLAPL/493/2026 |10 | u |
165 |C R NAYAK |4783/2026(21.01.2026 |WP(C)/1561/2026 |10 | u |
166 |S K MISHRA |4786/2026|21.01.2026 |CRLMC/5468/2025 (10 | v
1167 |S SRHOO 14787/2026(21.01.2026 |ABLAPL/412/2026 |10 | SR
168 A K RAY 14788/2026 |21.01.2026 |WP(C)/33938/2025 |10 | SR
‘169 OMADATRA ‘4789/2026‘21.01.2026 ABLAPL/60/2026 ‘10 ‘ ‘U ‘
170 A K RAY 14791/2026 21.01.2026 |WP(C)/32639/2025 |10 | SR
171 |T BARIK 14792/2026|21.01.2026 |WP(C)/37188/2025 |10 | SR
| | | Total 11692

NIC




